Written Answers to [16 December, 2014] Unstarred Questions 181

Paediatric surgery for children at AIIMS, New Delhi

2635. SHRI K. C. TYAGI: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the number of children, who have been given the date for surgery and are
being rescheduled (postponed) for surgery in AIIMS, New Delhi;

(b) the likely rescheduled dates of surgery for these children; and

(c) the immediate measures for increasing the Operation Theater time for pacdiatric
surgery at AIIMS, New Delhi to accommodate the children who require surgery at
the Department of Paediatric Surgery, AIIMS, New Delhi?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) to (¢) Number of children waiting for surgery as on
December, 2014 is 88 in All India Institute of Medical Sciences (AIIMS), New Delhi.
In case of cancellation of the surgery of any patient due to some reason, re-scheduling
of dates of surgery for these children is done on priority and usually adjusted within
1-3 months depending on the slot available for admission. The Mother and Child
block is being constructed at AIIMS New Delhi, to accommodate the children who
require surgery at the Department of Paediatric Surgery, AIIMS, New Delhi.

Prescribing of generic drugs

2636. SHRI AJAY SANCHETI: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether a large number of doctors especially in Government hospitals still
prescribe costlier branded drugs;

(b) whether the prices of generic drugs which have the same therapeutic qualities
are significantly lower than their branded version;

(c) whether India is one of the world's largest exporter of generic drugs; and
(d) the steps taken by Government to make doctors to prescribe generic drugs?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) The doctors of the Central Government hospitals prescribe
generic drugs as per the hospital formulary. However, in certain cases, it becomes
necessary to prescribe branded/proprictary drugs when no generic drug is available
for a particular disease.

(b) The National Pharmaceutical Pricing Authority (NPPA) under the Department
of Pharmaceuticals regulates the prices of drugs. The Authority has informed that
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unbranded generic drugs are significantly cheaper than their brand name equivalents
even though they are identical in terms of active pharmaceutical ingredient(s), route
of administration, dosage form, strength, intended use and therapeutic value. However,
while fixing the ceiling price of schedule drugs, the Authority does not differentiate
between unbranded generic drugs and branded ones.

(c) Data in terms of export of generic and branded drugs is not maintained.

(d) Circulars/instructions have been issued from time to time to all the Central
Government hospitals, CGHS dispensaries and State Governments for encouraging/
motivating doctors to prescribe generic medicines. Besides, the Code of Medical Ethics
under Indian Medical Council Regulations, 2002 also provides that every physician
should, as far as possible, prescribe drugs with generic names and ensure that there
is a rational prescription and use of drugs. Further, vide Gazette Notification G.S.R.
570 (E) dated 07.08.2014, it has been made mandatory that the application for grant
of license for a drug formulation containing single active ingredient shall be made
only in a proper name.

Healthcare facilities in the Lakshadweep

2637. SHRI C. P. NARAYANAN: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether it has come to the notice of Government that people living in
various Islands of Lakshadweep do not have medical treatment facilities;

(b) whether Government intends to establish full fledged hospitals at least in
three of the major Islands;

(c) whether Government would arrange special helicopter facilities to evacuate
seriously ill patients to these hospitals or to the mainland parts of the country; and

(d) whether Government would make available experts of all specialities and
medicines in these hospitals ?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) As far as people living in the islands of Lakshadweep
are concerned, all the people of Lakshadweep are getting medical treatment facility
available in Lakshadweep free of cost.

(b) At present in Lakshadweep, there are three hospitals in the islands of Kavaratti,
Minicoy and Agatti, Three (3) Community Health Centres (CHC) at Amini, Andrott
and Kadmat, four (4) Primary Health Centres (PHC) at Kalpeni, Agatti, Chetlath
and Kiltan and Two (2) Family Action Centres (FAC) at Bitra and Bangaram. The



